
 

 

GOVERNMENT OF INDIA 

MINISTRY OF HOUSING AND URBAN AFFAIRS 

LOK  SABHA 

UNSTARRED QUESTION NO. 2063 

TO BE ANSWERED ON JULY 28, 2022 
  

DEVELOPMENT OF SMALL TOWNS 
 

NO. 2063.   SHRI NAMA NAGESWARA RAO:  

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased 
to state: 
 

(a) whether the Government has any plan to take up development  
of Small Towns/Block/Mandal headquarters across the country; 

 

(b)  if so, the details thereof and allocation of funds for the   
purpose, State/UT-wise; and 

 

(c)  if not, the reasons therefor? 
 

ANSWER 
 

THE MINISTER OF STATE IN THE  
MINISTRY OF HOUSING AND URBAN AFFAIRS 

 (SHRI KAUSHAL KISHORE) 
 

(a) to (c) Urban Development is a State subject. The Ministry of 
Housing and Urban Affairs assists the States/Union Territories 
(UTs) in development of urban infrastructure through its 
Missions- Atal Mission for Rejuvenation and Urban 
Transformation 2.0 (AMRUT 2.0),Smart Cities Mission, Swachh 
Bharat Mission-Urban 2.0 (SBM-U 2.0) and Pradhan Mantri Awas 
Yojana-Urban(PMAY-U). Details of Central assistance 
allocated/sanctioned under various missions/schemes are given 
in Annexure-I. 
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Annexure I referred to in reply to parts (a) to (c) of Lok Sabha 
Unstarred Question No 2063 regarding ‘Development of Small Towns’ 
for answer on 28 July, 2022. 

1. Atal Mission for Rejuvenation and Urban Transformation 2.0 
(AMRUT-2.0) 

 

Atal Mission for Rejuvenation and Urban Transformation 2.0 (AMRUT 
2.0) scheme, has been launched on 01 October, 2021 for a period of 
05 years i.e. from the financial year 2021-22 to 2025-26 at an 
estimated cost of �2,77,000 crore, which include Central Outlay of 
�76,760 crore, to cover all statutory towns in the country with an aim 
to make them ‘Water Secure’. Mission is to promote circular economy 
of water, including (i) providing 100% functional tap connections in 
all urban households; (ii) 100% sewerage coverage in 500 AMRUT 
cities/ towns; (iii) meeting 20% total water needs of cities from 
recycled water; and (iv) to undertake rejuvenation of water bodies 
and urban aquifer management to augment sustainable fresh water 
supply. 
Details of allocation of funds (Central Assistance) to State/UT-wise is 
at Appendix-I 
 

2. Swachh Bharat Mission-Urban (SBM-U) 
 

All statutory towns in the country are receiving funds under SBM-U 
2.0 for sanitation and management of Municipal Solid Waste and used 
water.  The State/UT-wise details of funds allocated and released are 
Appendix-II. 
 

3. Pradhan Mantri Awas Yojana-Urban (PMAY-U) 
 

Since 25.06.2015, the Ministry of Housing and Urban Affairs under the 
vision of ‘Housing for All’, is supplementing the efforts of States/ UTs 
under Pradhan Mantri Awas Yojana- Urban (PMAY-U) by providing 
Central Assistance for construction  of houses  for all eligible urban 
families / beneficiaries especially those belonging to Economically 
Weaker Section (EWS).The scheme covers the entire urban area of 
the country, i.e., all statutory towns as per Census 2011 and towns 
notified subsequently, including Notified Planning / Development 
Areas. So far, more than 122 lakh houses involving Central 
Assistance of �2.03 lakh crore have been sanctioned in the country 
under PMAY-U. The details are at Appendix-III. 

***** 



 
Appendix-I 

  
 

Allocation of Central Assistance (CA) under AMRUT 2.0 (State /Union Territory (UT) 
wise)    

S.No. State/UT CA Allocated  
(in ₹ crore) 1 A & N Islands  36.14 2 Andhra Pradesh 3260.62 3 Arunachal Pradesh 232.31 4 Assam 795.02 5 Bihar 2705.14 6 Chandigarh  175.52 7 Chhattisgarh 1336.05 8 Dadra & Nagar Haveli & Daman –Diu  30.97 9 Delhi  2973.58 10 Goa 87.76 11 Gujarat 4646.22 12 Haryana  1542.55 13 Himachal Pradesh 260.19 14 Jammu & Kashmir  883.82 15 Jharkhand 1216.28 16 Karnataka 4764.96 17 Kerala 1416.58 18 Ladakh  128.03 19 Lakshadweep  2.06 20 Madhya Pradesh 4176.44 21 Maharashtra 9586.71 22 Manipur 174.49 23 Meghalaya 113.57 24 Mizoram 146.61 25 Nagaland 180.69 26 Odisha 1407.29 27 Puducherry  154.87 28 Punjab 1892.56 29 Rajasthan 3644.71 30 Sikkim 41.3 31 Tamil Nadu 5095.36 32 Telangana 2870.33 33 Tripura 161.07 34 Uttar Pradesh 8409.67 35 Uttarakhand 600.91 36 West Bengal 3768.6 

Grand Total 68918.98     



Appendix-II Fund position under SBM-U 2.0   
(in ₹ crore)              S.No.   States/ UTs   Funds allocated Funds released Balance Floating Total Floating Total Floating Total 1 A&N Islands 405 8.6 0 0.06 405 8.54 2 Andhra Pradesh   1413.3 0 67.0014   1346.2986 3 Arunachal Pradesh   129 0 6.1497   122.8503 4 Assam   503.5 0 5.76   497.74 5 Bihar   1204.8 0 8.58   1196.22 6 Chandigarh   45.2 0 11.42   33.78 7 Chhattisgarh   727.3 0 10.14   717.16 8 D & N Haveli  and Daman & Diu   31.2 0 0.18   31.02 9 Delhi   692.6 0 174.54   518.06 10 Goa   77.8 0 0.84   76.96 11 Gujarat   1918.9 0 64.45   1854.45 12 Haryana   645.7 0 5.58   640.12 13 Himachal Pradesh   156.7 0 5.79888   150.90112 14 Jammu & Kashmir   429.9 0 4.8   425.1 15 Jharkhand   519 0 2.52   516.48 16 Karnataka   2245.3 0 17.22   2228.08 17 Kerala   875.1 0 5.64   869.46 18 Ladakh   62.7 0 0.32   62.38 19 Madhya Pradesh   2200.2 0 30.4277   2169.7723 20 Maharashtra   3758.5 0 142.6817   3615.8183 21 Manipur   96.2 0 1.62   94.58 22 Meghalaya   67.3 0 0.6   66.7 23 Mizoram   82.5 0 1.38   81.12 24 Nagaland   90 0 2.34   87.66 25 Odisha   821.4 0 164.7   656.7 26 Puducherry   58.1 0 0.3   57.8 27 Punjab   1054.2 0 9.96   1044.24 28 Rajasthan   1765.8 0 47.84   1717.96 29 Sikkim   19.4 0 0.42   18.98 30 Tamil Nadu   3296.7 0 202.432   3094.268 31 Telangana   1067.3 0 44.144361   1023.1556 32 Tripura   85.3 0 5.53   79.77 33 Uttar Pradesh   4073.8 0 43.44   4030.36 34 Uttarakhand   343.4 0 32.676   310.724 35 West Bengal   1449.3 0 7.68   1441.62 STATE/UT 405 32421 0 1129.1717 405 31291.828 



Appendix-II  Fund position under SBM-U 1.0  
(in ₹ crore) Sl. No. State/UT Allocation Funds released Funds balance  Floating Total Floating Total Floating Total 1 A&N Islands 408 3.52 0 1.69 363.67 1.83 2 Andhra Pradesh 571.33 0 567.36 3.97 3 Arunachal Pradesh 36.28 0 36.04 0.24 4 Assam 244.3 0 207.49 36.81 5 Bihar 556.68 0 385.95 170.73 6 Chandigarh 28.02 0 36.37 -8.35 7 Chhattisgarh 357.85 0 357.85 0 8 Dadra & Nagar Haveli 4.13 0 0.92 3.21 9 Daman & Diu 2.58 0 0.66 1.92 10 Delhi 349.75 0 180.06 169.69 11 Goa 17.09 0 15.49 1.6 12 Gujarat 834.15 0 817 17.15 13 Haryana 287.08 0 186.01 101.07 14 Himachal Pradesh 43.95 0 40.94 3.01 15 Jammu & Kashmir 140.44 0 116.3 24.14 16 Ladakh 60.19 0 39.5 20.69 17 Jharkhand 258.71 0 211.69 47.02 18 Karnataka 820.96 0 758.63 62.33 19 Kerala 219.99 0 97.18 122.81 20 Madhya Pradesh 920.04 10.976 875.26 44.78 21 Maharashtra 1677.8 0 1400.77 277.03 22 Manipur 83.1 0 68.03 15.07 23 Meghalaya 24.12 1.21 10.66 13.46 24 Mizoram 49.02 0 49.82 -0.8 25 Nagaland 53.49 0 48.6 4.89 26 Odisha 372.02 0 288.84 83.18 27 Puducherry 28.94 0 17.84 11.1 28 Punjab 364.02 0 295.78 68.24 29 Rajasthan 705.46 0 611.35 94.11 30 Sikkim 11.52 0 10.03 1.49 31 Tamil Nadu 1200.5 0 1144.68 55.82 32 Telangana 413.74 0 343.82 69.92 33 Tripura 100.37 0 61.99 38.38 34 Uttar Pradesh 1740.98 0 1689.31 51.67 35 Uttarakhand 112 32.14 124.8 -12.8 36 West Bengal 911.34 0 626.24 285.1 STATE/UT 408 14013.46 44.33 11724.93 363.67 2244.2                  



Appendix-III   Sl.No.   State/UT All India Number of houses sanctioned Central Assistance Sanctioned       (in ₹ Crore.) 1 A&NIsland(UT) 604 9.26 2 AndhraPradesh 20,71,776 31,555.35 3 ArunachalPradesh 8,999 189.84 4 Assam 1,61,309 2,441.23 5 Bihar 3,68,221 5,790.73 6 Chandigarh(UT) 1,194 27.13 7 Chhattisgarh 3,18,440 5,005.61 8 DNH&DD (UT) 10,011 210.26 9 Delhi (NCR) 28,449 653.44 10 Goa 3,097 72.21 11 Gujarat 10,54,790 21,060.84 12 Haryana 1,65,427 2,944.68 13 Himachal Pradesh 13,053 235.81 14 J&K (UT) 48,832 750.03 15 Jharkhand 2,34,114 3,682.33 16 Karnataka 7,00,578 11,493.56 17 Kerala 1,57,430 2,611.60 18 Ladakh(UT) 1,363 31.05 19 Lakshadweep (UT) - - 20 Madhya Pradesh 9,76,547 15,986.42 21 Maharashtra 16,34,553 28,620.19 22 Manipur 56,029 841.11 23 Meghalaya 4,752 72.08 24 Mizoram 40,452 618.81 25 Nagaland 32,335 511.02 26 Odisha 2,12,950 3,350.97 27 Puducherry (UT) 16,039 252.43 28 Punjab 1,24,022 2,164.98 29 Rajasthan 2,66,692 5,039.92 30 Sikkim 701 11.88 31 TamilNadu 6,91,236 11,257.92 32 Telangana 2,47,079 4,396.03 33 Tripura 94,289 1,512.97 34 UttarPradesh 17,63,900 27,727.02 35 Uttarakhand 66,473 1,209.46 36 WestBengal 6,93,436 11,070.19 GrandTotal:- 122.69 Lakh 2.03 Lakh  


